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s Hon'ble Mr.,Justice S.N.Mallick, Vice=Chairman

Present

Hon'ble fr,5.Dasgupta, Administrative Ffember

NARESH KR. SAHAI
s

UNION OF INDIA & ORS.,

Fot the applicant : Mr.B.C.Sinha, counsel

fFor the respondents: None

'Heard on |8 29,7,98 Order on ¢ 29,7,98
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SsN.Mgllick, VE

It is submitted by the ld. counsel for the petitioner

that he has not received any instruction from his client to proceed

‘with the w

atter inspite of his repeated attempts, The ap>lication is
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for non-prosecution, No order as to costs.
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